National Company Law Tribunal
Allahabad Bench

CPNO.(T) Up|ALn [ 2018
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF £11,1HABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 02.02.2018
NAME OF THE COMPANY: “Wiv lownd V. Mg qufjar'ﬁ&ﬁf lam Qapad gup

A 008 {Tﬁ%ﬂpa@_ﬂ L+o ( ieo Tude L4d4) 2 gy,
SECTION OF THE COMPANIES ACT: T 2 (% (¢ n_g 2aig

SI. NO. Name - Designation Representation Signature
f&wﬂ- Sy Advacale P‘:Lthaip ( EE

j =

N

CP No. 40/ALD/2018

Shri Pankaj Srivastava, advocate for the Operational Creditors-
petitioner.

T'he Registry of this Tribunal is directed to make scrutiny of the
case. A formal notice be issued to the C orporate Debtor company.

The petitioner is further instructed to communicate a copy of
this order along with a copy of the petition to the Corporate Debtor
Company.

The matter to be listed on 27" February, 2018.

Date: 2/02/2018 H.P. Chaturvedi,
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